Annexure -7
Name of the corporate debtor: BLD Metal and Alloys Private Limited ; Date of commencement of CIRP: 03/06/2026; List of creditors as on: 30.07.2026
List of operational creditors (Government Dues)
(Amountin INR)

Details of claim received Details of claim admitted
Amount | Amount of any
. . Amount %voting share of mutual dues, | Amount of claim | Amount of claim .
Stno Name of the Creditor Date of ) Amount of Claim [Nature of Amount covered whether ) ) . A e Remarks , if any
. Amount Claimed . . o covered inCOC, if contingent | thatmay be not admitted under verification
receipt admitted claim by security interest related party . .
by guarantee applicable claim set-off
Assistant Commissioner of Income Tax, C.R. i o o
o R Claimant is intimated about defects (non submission of
1 Building, 1.P. Estate, Delhi, Income Tax 12-Jun-26 1,202,055.00 -| Un-Secured - - No - - - - 1,202,055.00 .
requisite Form) on 15th & 16th June 2026
Department
Office of the Deputy Commissioner, CGST . o o
2 o 16-Jul-26 150,400.00 150,400| Un-Secured - - No - - - - - |Claimant is intimated about admission on 17th June 2026
Division, Mundka
Total 1,352,455.00 150,400.00 - - - 1,202,055.00




